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{d) whether Government plans to promote intensive afforestation along the

National Highways in order to increase the forest cover?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JATR AM
GADKARI): (a) Yes, Sir. Indian Road Congress (IRC) has published the Guidelines on
Landscaping and Tree Plantation (IRC:SP:21:2009) to focus attention on different aspects
of landscaping, broad guidelines on Landscaping and Plantation, types of species
which includes general considerations relating to landscaping, specific aspects relevant
to rural and urban highways, landscaping problems of existing roads and maintenance

of the landscaping facilities.

(b) An amount of about T80.60 crores is spent during the last financial year for
carrying out plantation through forest department/Government Agencies, as deposit
work including through private agencies. Besides above, plantation is carried out by

Concessionaire/contractor as a scope of agreement.

{c) The plantation for a length of 220 km is planned in 2019-20 in the State of
Bihar,
{d) Indian Road Congress' Guidelines on Landscaping and Tree Plantation (IRC:

SP: 21:2009) has been adopted by the Mimstry for plantation along the National
Highways.

Condition of various National Highways

2500, SHRT RATMANI PATEL:
DR. AMEE YAINIK:
DE. L. HANUMANTHATAH:

Will the Minister of ROAD TRANSPORT AND HIGHWAY S be pleased to state:

{a) whether Government has taken note of the dilapidated condition of various
National Highways (NHs) in the country and if so, the details thereof and the reasons
therefor, NH-wise;

{b) whether Government has received proposals from various States including

Maharashtra to improve the condition of NHs;

{c) 1l so, the details thereof along with the funds allocated, released and utilized
for the maintenance and repair of NHs during each of the last three years and the

current year, State/Union Territory- wise; and
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(d) the steps taken by Government to improve the condition of NHs in various

States?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAY'S (SHRI NITIN JATRAM
GADKARI): (a) to (d) The development and maintenance of National Highways (INHs)
is a continuous process. The main reason for deficiencies in certain NH stretches are
due to inadequate pavement thickness/composition of State roads while handing over
them to the Central Government after declaration of these roads as new NHs. The works
on such NHs as well as other NHs are taken up from time to time as per inter-se
priority, traffic density and availability of funds to keep the NHs in traffic worthy

conditions.

The Maintenance and Repair (M&R) of stretches of NHs, where either Development
works have commenced or Operation, Maintenance and Transfer (OMT) Concessions/
Operation and Maintenance (O&M) Contracts have been awarded, are the responsibility
of the concerned Concessioners/Contractors till the Defect Liability Period (DLP)/the
Concession Period. M&R of balance stretches of NHs are carried out annually as per
available budgetary outlay, inter-se priority and traffic density to keep such NHs in

traffic worthy conditions.

The State/Union Territory (UT) - wise, vear-wise details of proposals received
from States/UTs for development of NHs, Periodical Renewals (PR)/Improvement of
Riding Quality Programme (TRQP) and proposals sanctioned during last three years and
current vear, except for the States/UTs of Arunachal Pradesh, Gujarat, Maharashtra,
Goa, Puducherry and Delhi, are given in Statement-1 and I1 respectively (See below).
The information regarding year-wise details of proposals received from States/UTs for
development of NHs, Periodical Renewals (PRY Improvement of Riding Quality Programme
(IRQP) and proposals sanctioned during last three vears and current year for the
States/UTs of Arunachal Pradesh, Gujarat, Maharashtra, Goa, Puducherry and Delhi, are
being compiled and the same shall be laid on the Table of the House.

The State/UT-wise and vear-wise details of funds allocated for M&R for NHs
and funds utilised/released during last three years and current year is given in

Statement-II1.



State/Union Territory (UT)-wise and year-wise details of proposals received for development aof NHs and proposals

Statement-1

sanctioned during last three years and curvent vear

(Length in km, Amount in ¥ crore)

Sl No.  State/UT

2016-17

Proposals Received

Proposals Sanctioned

2017-18

Proposals Received

Proposals Sanctioned

No. Length Cost No. Length  Cost No.  Length Cost No. Length Cost

1 2 3 4 5 6 7 8 9 10 11 12 13 14

1. Andhra Pradesh 17 5218 406855 17 5218 406855 17 3550 25515 17 3550 25515
2 Assam 35 3386 1291 14 2481 8701 11 1743 466.1 11 1396 3245
3. Bihar 13 1865 813.8 13 1865 8138 15 251 2178 15 2251 917.8
4 Chhattisgarh 10 2254 10633 10 2254 10633 7 817 6943 7 817 6943
5. Haryana 18 149.6 2909 17 1268 7938 8 3806 402.7 2 13.8 158
6. Himachal Pradesh 17 2051 4559 6 2009 3941 9 106.0 2129 8 106.0 1986
7. Jammu and Kashmir 3 321 474 3 321 474 2 26.0 335 2 260 335
8 Jharkhand 14 1805 6242 14 1805 6242 11 166.0 3168 1 166.0 316.8
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1 2 3 4 5 6 7 8 9 10 11 12 13 14

25 West Bengal 18 1420 12816 18 420 12816 8 920 10071 8 a0 L0071
26.  Chandigarh 0 00 0.0 0 00 00 4] 0.0 00 0 00 0.0
27 Dadra and Nagar 0 00 0.0 0 00 00 0 0.0 00 0 00 0.0

Haveli
28.  Daman and Diu 0 00 00 0 00 00 0 0.0 00 0 00 0.0
(Length in km, Amount in ¥ crore)
Sl.No.  State/UT 2018-19 2019-20
Proposals Received Proposals Sanctioned Proposals Received Proposals Sanctioned
No. Length Cost No. Length  Cost No. Length Cost No. Length Cost

1 2 15 16 17 18 19 20 21 2 3 Pl 25 %
1. Andhra Pradesh 15 3415 21634 6 ¢l 2674 0 0.0 00 0 00 0.0
2 Assam 12 907 2965 3 74.0 106.1 0 00 0.0 0 0.0 00
3  Bihar 13 1039 48277 13 1039 48277 0 0.0 00 0 00 00
4 Chhattisgarh 9 286 153 9 286 153 12 3650 24120 0 00 00
5. Haryana 4 287 166.0 3 262 1059 0 00 0.0 0 0.0 00
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1 2 15 16 17 18 19 20 21 2 3 24 25 2%
22, Tripura 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0
23, Uttar Pradesh 6 1692 30696 4 730 24137 0 0.0 0.0 0 0.0 0.0
24 Uttarakhand 21 423 1105 21 423 1105 0 0.0 0.0 0 0.0 0.0
25 West Bengal 10 1020 158.1 10 102.0 1530 0 0.0 00 0 00 0.0
26, Chandigarh 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0
27 Dadra and Nagar 2 71 S4.4 2 71 944 0 0.0 0.0 0 0.0 0.0
Haveli
28 Daman and Diu 3 178 59.0 3 17.8 59.0 0 0.0 0.0 0 0.0 0.0
Statement-11

State/Union Territory (UT)-wise and year-wise delails of proposals received for Periodical Renewals (PR)/Improvement of Riding
Quality Programme (IRQFP) and proposals sanctioned during last three yvears and current year

(Length in Km, Amount in ¥ crore)

Sl No.  State/UT 2016-17 2017-18

Proposals Received Proposals Sanctioned Proposals Received Proposals Sanctioned

No. Length Cost No. Length  Cost No. Length  Cost No. Length Cost

1 2 3 4 5 6 7 8 9 10 I 12 13 14

. Andhra Pradesh 14 1392 55.8 14 1392 542 0 0.0 0.0 0 0.0 0.0
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
17 Punjab 13 2229 1057 13 229 1057 0 00 00 0 0.0 00
18.  Rajasthan 18 3440 108.0 18 3440 108.0 4] 0.0 0.0 0 0.0 00
19, Sikkim 2 204 92 2 204 92 4] 0.0 00 0 00 0.0
200 Tamil Nadu 11 824 549 11 824 549 0 0.0 00 0 00 0.0
21.  Telangana 13 60.4 733 13 60.4 733 0 0.0 00 0 00 0.0
2. Tripura 11 66.7 217 4 66.7 217 6 75.2 304 6 752 304
23, Uttar Pradesh 9 2473 984 9 2473 977 10 2008 782 3 75.8 249
24 Uttarakhand 6 69.7 2T 6 69.7 227 4] 0.0 00 0 00 0.0
25, West Bengal 13 1421 603 13 1421 603 3 835 342 3 835 342
26.  Chandigarh 0 00 0.0 0 00 00 0 0.0 00 0 00 0.0
27, Dadra and Nagar 0 00 0.0 0 00 00 4] 0.0 00 0 00 0.0
Haveli
28.  Daman and Diu 0 00 0.0 0 00 00 4] 0.0 00 0 00 0.0
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(Length in km, Amount in ¥ crore)

SL.No.  State/UT 2018-19 201920

Proposals Received Proposals Sanctioned Proposals Received Proposals Sanctioned

No. Length Cost No. Length  Cost No. Length  Cost No. Length Cost

1 2 15 16 17 18 19 20 21 2 3 4 25 s}
L Andhra Pradesh 14 99.8 504 14 98 502 11 84.4 300 0 0.0 0.0
2 Assam o 916 803 0 0.0 0.0 5 480 467 3 290 247
3 Bihar 0 00 00 0 0.0 0.0 0 00 0.0 0 0.0 0.0
4 Chhattisgarh 0 00 00 0 0.0 0.0 7 712 251 0 0.0 0.0
5. Haryana 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0
6. Himachal Pradesh 20 1499 0.8 20 1499 703 0 0.0 0.0 0 0.0 00
1 Jammu and Kashmir 4 351 149 4 351 149 7 41.0 247 0 0.0 0.0
8 Jharkhand 0 00 00 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0
9 Karnataka 0 0.0 00 0 0.0 0.0 15 3089 1345 15 3089 1345
10 Kerala 6 726 74.1 6 726 74.1 0 0.0 0.0 0 0.0 0.0
11.  Madhya Pradesh 7 753 389 4 46.4 159 10 1166 245 0 0.0 00
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1 2 15 16 17 18 19 20 21 2 3 24 25 2%
12, Manipur 1 25 59 1 25 59 5 194 160.4 0 0.0 0.0
13.  Meghalaya 7 100.0 501 7 1000 591 11 828 752 0 0.0 00
14 Mizoram 0 00 00 0 0.0 0.0 0 00 0.0 0 0.0 0.0
15,  Nagaland 7 61.0 300 7 61.0 300 4 64.7 429 0 0.0 0.0
16, Odisha 3 195 125 3 175 125 9 1847 704 0 0.0 00
17.  Punjab 6 354 17.6 6 354 17.6 8 1161 925 0 0.0 0.0
18, Rajasthan o 156.8 3909 o 156.8 399 0 0.0 0.0 0 0.0 00
19, Sikkim 0 00 00 0 0.0 0.0 0 0.0 0.0 0 0.0 0.0
20, Tamil Nadu 5 416 258 5 41.6 258 14 62.8 60.2 0 0.0 0.0
21, Telangana 18 164.6 96.2 18 164.6 9.2 0 0.0 0.0 0 0.0 00
22, Tripura 1 242 36 1 242 36 0 0.0 0.0 0 0.0 0.0
23, Uttar Pradesh 8 1502 677 8 148.6 62.0 0 0.0 0.0 0 0.0 00
24 Uttarakhand 10 882 315 10 88.2 315 0 0.0 0.0 0 0.0 0.0
25 West Bengal 5 624 40.0 5 624 388 0 0.0 0.0 0 0.0 0.0
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26, Chandigarh 0.0 0.0 00 00 0 0.0 00 0 00 0.0
27 Dadra and Nagar 0.0 00 00 00 0 00 00 0 00 0.0
Haveli
28, Daman and Diu 0.0 0.0 00 00 0 00 00 0 00 0.0
Statement-I11

State/UT-wise and year-wise details of funds allocated/utilized for maintenance and repaiv of NHs

duving last three years and current year

Amount in T crore

Sl No. States/UTs/Agency 2016-17 2017-18 2018-19 201920
Alloc. Estpd®*, Alloc. Haepd®*, Alloc. Estpd®*, Alloc. ¥Hxpd.
1 2 3 4 5 6 7 8 9 10
L. Andhra Pradesh 12987 123.10 8352 77.02 8798 18.06 3939 1328
2 Arunachal Pradesh 36.63 28.87 4267 3631 3410 1597 13.58 0.00
3 Assam 136.50 9752 12263 8928 4833 11.33 3355 0.00
4 Bihar 10477 88.68 121.68 9729 38.86 2092 2471 0.02
5 Chhattisgarh 51.00 3605 28.17 2195 28.59 8.24 1239 0.00
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1 2 3 4 5 6 7 8 9 10

6. Goa 3413 2496 21.60 1475 810 461 440 0.00
7 Gujarat 121.69 108.44 65.19 63.43 8030 3031 23,60 1.60
3 Haryana 56.31 5038 4038 3953 0.80 026 11.00 0.08
2 Himachal Pradesh 94.85 3941 .02 5646 55.45 39.00 2090 0.08
10. Jammu and Kashmir 1034 6.50 1295 296 3348 214 530 0.00
11. Tharkhand 91.26 96.14 6548 54.69 4431 3225 1813 0.00
12, Karnataka 20453 161.51 12678 83.91 60.21 518 1893 0.00
13.  Kerala 11546 91.18 113.99 .15 81.95 2993 5211 0.00
14 Madhya Pradesh 2435 10.98 7537 48775 40.59 1123 18.00 0.00
15, Maharashtra 31923 27621 22575 20099 38790 338.89 22680 0.93
16, Manipur 27.86 677 23.06 1201 34.94 21.67 1594 0.00
17 Meghalaya 5783 60.17 107.60 12237 12129 6735 64.41 0.00
18, Mizoram 64.51 66.87 12593 12525 158.98 126.86 84.67 0.00
19 Nagaland 4777 45.09 5532 55064 63.33 50.65 3337 0.00
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1 2 3 4 5 6 7 8 9 10
35 Puducherry 121 102 1.14 036 1.08 032 1.10 0.00
36.  National Highways 100,00 100,00 575.00 575.00 27219 27219 50.00 0.00
Authority of India
(NHAT*
37, National Highways and 52.00 5200 125.00 125.00 100.00 100.00 2500 0.00
Infrastructure
Development Corporation
Ltd (NHIDCL y*
38.  Border Roads 115.00 11475 135.00 13478 115.00- 114.81 2500 0.00
Organisation (BROY*
39 Brndge Management 1.80 088 269 268

System

*.State/UT-wise allocation not made.
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